-

I,NHRDZDB HﬁLnPrT, son/dac

-ln-.iéa—h '

years, bel

onging to

Poga~—24

vaal‘.--«uu..q ----- dRARESN Y

ihiss

service and presently working as .BIHHR.-...L.E.L!‘J.IS.U&M .E....@'.S;SE!I’J.GLY...

give hereln below the detalls of the assets (immaovable, movable,

myself, my spouse and d‘epén'dants“:

A,

given)

4

bank balance, etc.) of

(Assets In joint name Indicating the extent of joint ownership will also have to be

5r,
No,

Dereriptlon

Selr

§ Namea(s) .|

Spouse Dopendant-1
! &

Dependant-2
MName

l

Dependant-5

. Elc. Hama

M

Cash

lo'g;o'/f_“

Say

Den | NHY yman

Nemomy

Shavam

Qﬁerfw/e ot Lb. SHTV.ELIAN BHAH

(i)

Depasits in
Banks, Financial
Institutions And
Nan-Banking
Flnancial
Companies

| Gy

Bands,
Cebenturas and
Shares In
companies

2009“9/.-+

4]

i

)

Other financlal
institutions,
NSS, Postal
Savings, LIC
Policies, etc

e
206)—
(enihy)

i

N

NIY,

Ni)

Nil

f\l”

N

)/

(v)

Motor Vehicles

| (details of

make, etc,)

il

NT

NIl

(vi)

Jewellery (glve

details of
weight and
value)

ay

ald?- Sga
&lver -

R o

NI

i

Other assets,

such as values
of claims /
interocts

DA

N |

Ny

Note: Value of Bonds { shares
Exchange'in respect of

* Dependant here means a

employee,

/ Debentures as per the latest market value in Stock

listed companies and as per books in the case of non listed
companles should be given. :

person substantially dependent on the income of the




Datails of Immovable assets

[Note: Properties in joint pwnership indicating the extent of joint pwnership will
alsa have to be Indicated]

Sr.

Ha, |

Description Self

" Bpousa

_j Nama(3) |

“Dependant-1
Hame

Dépﬁndant;ﬂ
_HNamga

Dependant-3
- Etg, Name |

(1)

Agricultural Land
- Location{s} "
- Survey number{s) N
- Extent (Total
measuremeant)
-Current market value

M NI M

(i

Non-Agricultural Land

- Locatlon(s) =

- Survay number(s)
- Extent (Total :
measurement} 4
-Current market value

ALUR IV

(i)

“Bulldings {Commercial

- Extent (Total

| walue

and residential)
{.ocation(s)}

- Survey /door ) |
number(s) Ll b

measi re_men‘t]-
- Current market

NI

)

“Houses / Apartments,

] d 8

- Location(s)

- Suryey /door
number(s}

- Extent (Totai
measurement)

- Current market
value

i
unii m’«lp
ferteonat |
houst |
17,200 |

Ny Ny

b

N

(¥)

Others (such ag Y

NI

N |

wil | il

(2)

 interest [n property)

I glve herein below the details of my liabilitles ¢ overdues to public financial

institutions and gavernment dues:-
[Note : Please glve separate details for each item}

Br. Eusértpﬂoﬁ Mame & addrass of Bank / Amodunt outstanding as
No. pinanclal Institutions(s) / on 90,2224,
; : ____Departiment (s} ;
{a) | () Loans from Banks =2  [ATT7172, X7 Y
. it} Loans fram tinanclal i i - 1
: §n;tll:utinn5 . it | : i _7
(ill) Government Dues: -
{a) dues to departments e ai)
dealing with government :
; accommeadation !
(b) dues to departments 7 ¢
dealing with supply of Ml IR
_water ¥
{c) dues to departments
dealing with supply of h ] N!' l

electricity




(d) dues to departments
deallng with telephaones
(e) dues ta departments
dealing with government ' l v ' ,
transport (inciuding

aircraft and helicopters) : e
* (F) Other dues, If any | ni |

(b} (i) Income Tax including
surcharge [Also indicate
the assessment year upto M| i ]
i which Income Tax Return
flled. Glve also Permanent 7,
Account Number {PAN)] < B M \T P BB 3‘55 R
(it) Wealth Tax [Also 3
Indicate the assessment Wil mNI)
year upto which Wealth
Tax return filed.]
{Iliy Sales Tax [Only in 3 4
case of proprietary Mil N
business]
(iv) Property Tax

C. Perscnal Detall

GPF/CPF/PRAN No, PTS/ BLﬂ = 1323 |

Gender = M |(WJ7}

Date of Birth = ol Tol6 11 19 T+ [S ] wommmem
Class/Group i e [A/B/C)
Cagre - i n o

(Full Name e.g. B.A.5.-Blhar Administratlve Semc:ar,
B.5.5.- Bihar Secretarlat Service elic.)
Home Districk e BHQ\T‘&LPU R

I hereby declare that the above details are trus to the best of my
knowledge and belief,

Signature .. i ' 1

Name of Employee: ”ﬂf{ﬂﬁp KHR.?’.’EI ......
Place:, PCUO"'\’\ 5 Designatian: O"}P’H fHenblant. L\CQW"‘Q
Date: G-?‘OQ-‘QL{‘ Department: &zh‘!f A Jkﬂ’n Sﬂb}‘-’JF&j‘M—:
Note; Please sign esach page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prascribed format.



